6157 Oral Answers

ment by the Chief Minister of U.P. in
which he said that the claims of
Madhya Pradesh are absolutely ab-
surd and shall not be considered?
If so....

Mr. Speaker: Order, order.

Shri Daji: This statement has ap-
peared in the press. Now a meet-
ing is to be held on the 29th. Have
the Government of India taken cogni-
sance of such a statement? Are such
statements not  unhelpful? What
steps are Government taking to stop
such statements pending a final
settlement? ‘

Hafiz Mohammad Ibrahim: Pending
a final decision, the only thing that
can be done is to approach them. I
have made approaches four times to
U.P. during thig period. I had a per-
sonal talk also, and I have said that
the matter is now going to be dis-
cussed by them at the next meeting
which is going to be held at the end
of this month.

Shrt U. M. Trivedi: May I know if
any tentative propcsals have been
placed before the Government regard-
ing  the share of Madhya Pradesh
from the supply of Rihand?

Hafiz Mohammad Ibrahim: The
question of any share does not arise
at this stage. When the parties come
to a conclusion that they give and
take, at that time this question will
arise,

Economy in Administration

+
( Shri Eswara Reddy:
| Shri Kapur Singh:
*462. { Shri Harish Chandra
Mathur:
| Shri Y. D. Singh:

Will the Minister of Finance be
pleased to state:

(a) what steps have been taken by
‘Government to effect economy in
various spheres of administration in
view of the present national emer-

gency;

JANUARY 24, 1863

Oral Answers 6158

(b) the amount actually saved so
far and likely to be saveq by those
steps, Ministry-wise; and

(c) whether State Governments
have also been directed to initiate
economy measures?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwar{
Sinha): (a) and (b). A number of
measures have been initiated for
effecting economy in administration
in the context of the present emer-
gency, particularly in non-defence
expenditure. The more important of
the steps taken relate to economy in
the use of paper, printing, and other
items of a contingent nature, curtail-
ing of cxpenditure on travelling
allowance, overtime allowance and on
staff budgets. Expenditure on non-
essential schemes and schemes not
directly related to the defence offorts
has been curtailed by postponement or
dropping of the schemes. The Cen-
tral Plan Outlay for 1963-64 has been
reviewed and reoriented by a proper
reassessment of the relative priorities
of the Plan schemes. The effect of
these measures will be reflected in
the Budget estimates for the next
financial year,

A statement is laid on the table of
the House indicating in detail the
measures for economy in expenditure
taken by Government and the savings
likely in 1962-63 and those anticipat-
ed during 1963-64. Information from
some of the Ministries is still await-
ed and a supplementary statement
will be laid on the table of the House
as early as possible. [Placed in
Library. See No. LT-758/63.]

A high level Economy Committee
consisting of the Home Secretary,
Finance Secretary (Expenditure) and
Additional Secretary, Planning Com-
mission, has also recently been set up
for making a summary study of the
staffing position and other matters
connected with expenditure in differ-
ent Ministries and making recom-
mendations for economy;

(¢) Yes, Sir.
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IS qUoRT : | F HrATAFHTAT
feafa #1 3@ go FDa s A w=Na
T FT FAT @ T HT 90RA fa@w
& 37 & gfyqgeal d g4 £ der
g Sy 7

st areesEQ favgr @ S fx
§ 3 oo 1919 & qre 1 H gFenarEq
Tsq AETA & 30 917 &' Fg7 & {5 a8
AT F1 3@ gY AT qgi ST F
ST THTATHY FX |

Shri S. M. Banerjee: I want to know
whether these economy measur>s have
been taken in the various departmentg
like the railways, and if it has been
seen to that they are not at the cost
of efficiency?

Shrimatj Tarkeshwarl Sinha: We
would take enough care to see that
efficiency does not go down.

Y amavs fag . IRIFAY F FEA
§7 ¥ ¥ fafswei A qeagl
¥ fhad BT A wAT AR D

sitrat REQ famy e &
fafreea 77 €Y 2 o TTHE T FEETE
FHATT AT TT F AMAT SeAi A
eaag o fgm

Shri Ranga: May I know whether
any steps are being taken or are about
to be taken to associate the Estimates
Committee ang its Members at any
of the stages where these economy
measureg could be considered and en-
forced, so that they might be able
to give the benefit of their experience
and suggestions?

Shrimati Tarkeshwarj Sinha: 1In
answer to the question I have gaid
that a very high leve] inter-depart-
mental committee hag been appoint-
ed. It is always open to the Estimates
Committee to suggest ways and means
of effecting economy while looking
into the estimates. I think they are
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doing very good work in a very res-
ponsible way and very effectively.

Shri Ranga: At one time, in the
Cabinet itself there was a committee
for this purpose. May I suggest that
the Estimates Committee may be con-
sulted by that Committee in regard
to this matter?

Mr. Speaker: It is a suggestion.
Shri Jashvant Mehta.
Shri Rameshwaranand rose—

Mr. Speaker: I did not call Swami-
ji. I called Jashvant Mehta. He does
not want to put a question. Shri
Dwivedi.

st wowto f1ady: Fam w4 ady
#t 7g a9 AW & f& SuslEgl o)
Hfaat & FT fasell #7 @9 Jxo WX
gfa AW ¥ FW AT & 7 39 A A<

©F ) o ¥ F4T AT A fEE) gy

ar g4t ¥ feagraEdy #v @ W a7 &,
ql faaet & @F &1 929 FT A AN F
ga¢ gal 1 gz FY f7m 7 #7471 FAY
&1 TE VAT g gey A2 @ o e
FA FT woo T coo & F{F XfF A
fasrelt &1 @9 #ar & 7

o, wmam "t @RI |/
(=t ¥z wey @war): faset & @9 &
BN ITH FHI FT g § AR 99 F1 AT
g9 &1 FITT FT @ & | 7T g
Yo FFWE AT FEI F9 W1 & | T@ETH
ug FM A oar @ g fF e ok
fasrelt & @ 7 foraar «ft FH 1 o7 7%,
qg K AT W g |
Shri Hem Barua: In view of the
fact that some State Governments like
West Bengal have adopted certain
measures of cconomy, may I know
whether such measures conform to
the economy pattern laid down by

the Central Government, or whether
they are independent of this pattern?

Shri Morarji Desai: There could be
no pattern laid down in this matter
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for all State Governments by the
Central Government. They have their
own pattern in this ‘matter,

Shri P. Venkatasubbiah: May I
know whether the Government has
taken into consideration the sugges-
tion of the consultative committee on
Community Projects Development that
some of these officers such as the
SEOs, etc. might be abolished and, if
80, whether any action has been
taken in this matter?

Shrimati Tarkeshwari Sinha: From
the statement the hon. Member would
see that quite a substantial saving
has been made in that Ministry and
we expect that in 1963-64 much more
saving can be expected from this
Ministry.

National Defence Fund

+

Shrimati Gayatri Devi:

Shri P. C. Borooah:

Shri R. G. Dubey:

Shri Bhakt Darshan:

*4¢3. { Shri Vishram Prasad:

Shri Mohsin:

Shri Bishanchander Seth:
| Shri Hem Raj:
| Shri Indrajit Gupta:

Will the Minister of Finance be
pleased to state:

(a) the total contributions both in
gold and cash (in India State-wise
and abroad) to the National Defence
Fund received so far:

(b) how this money is proposed to
be utilised and administered;

(c) whether the Auditor General
has been empowered to look into the
details of the receipts and expendi-
ture for audit purposes; and

(d) if not, the reasons therefor?

The Deputy Minister in the Miunis-
try of Finance (Shri B. R. Bhagat):
(a) Two statements are laid on the
Table of the Sabha. [Placed in Lib-
rary. See No. LT-759/63.]

(b) The Fund is administered by
the National Defence Fund Commit-
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tee and will be utilised for all pur-
poses connected with the defence of
the country including amenities to
the members of the Armed Forces.

(¢) Yes, Sir.
(d) Does not arise.

Shrimati Gayatri Devi: How much of
this money has already been utilised
for providing amenities, etc. to the
troops at the front and how much of
it has been utilised for citizens com-
mittees and things like that?

Shri B. R. Bhagat: So far a dis-
bursement of about Rs. 37 lakhg has
been agreed upon which includes
funds for the amenities or providing
agsistance to the Army personnel who
were wounded or killed and a sum of
Rs. 12 lakhs has been provided with
the Chief Minister of each State for
incurring expenditure in connection
with the raising of this fund and
other matters....

Shri Ranga: We do not at all hear.
A sum has been provided to the
Chief Ministers for what?

Mr. Speaker: He may speak a little
louder.

Shri B. R. Bhagat: ... .for incurring
expenditure in regard to the speed-
ing up of this, that is, for providing
amenities to the families of the
soldiers,

Shri Ranga: Are we to understand
that this money is being spent for
speeding up collections?

Mr. Speaker: He has corrected him-
self and says that it is for providing
amenities to the soldiers,

Shri Ranga: Evidently there are
some mental reservations.

Mr. Speaker: He should listen tlo
+he answer.

Shri Harl Vishnu Kamath: We do
not hear what he is saying. We
should know how much they are paid
and for what purpose before we can
put our supplementaries.





